
NOTIFICATION
Imphal the 24th July, ZO23

No. HCM/U96-BENCH/ : It is informed to all learned members
of the Bar and litigants that in view of non-availability of Hon'ble The Acting chief lustice
(from 25.07.23 till 29.07.23) and Hon,ble Mr. Justice A. Bimot singh (from
26'07 '23 t"l28'07 '23) to hold regular court sittings for the period indicated, Hon,ble
The Acting chief Justice is pleased to constitute the Bench sitting for the period from
25.07.23 till 28.07.2023 as under:

Hon'ble Mr. Justice A. Bimor singh and Hon,bte Mr. Justice A.
Guneshwar sharma wiil hord division bench on 25.or.2o23.

There will be no division bench sittings from 26.07.2023 tara
28.07.2023.
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Endt. No. HCM/U96-BENCH/ t?1 C.q _ go
Copy to:

By Order etc.

sd/-
(oJESH MUTUM)

REGISTRAR (JUDL)
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